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1 was done by Oil and natural Gas Commis-
sion to facilitate drilling at this site.

Levy obligation of cement

1157. SHRIJ. CHOKKA RAQ: Willthe
Minister of INDUSTRY be pleased to state:

(a) whether some cement factories
have not made good the short supplies
against their past levy obligation so far;

(b) if so, the latest factory-wise position
with quantum of deficit of their levy obliga-
tions; and

(c) the action taken or proposed to be
taken againstthe defaulting factories to make
them to complete their levy obligations?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): (a) Yes, Sir.

(b) A Statement showing factory-wise
position of levy shortfall is given in the state-
ment below.

(c) Immediately after announcement of
complete decontrolofcementw.e.f. 1.3.1989,
following steps were taken to liquidate the
levy shornt-fall:—

(i) The levy supply position of
entire cement industry was
updated and after holding a
meeting with the Senior Ex-
ecutives of the Industry, they
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were directed to clear the en-
tire backlog in levy supplies by
30th June, 1989.

Ban orders under the Provi-
sions of Cement Control Or-
der were issued in respect of
cement plants having sizeable
shortfall, under intimation to
the State Governments con-
cerned, Central Excise Depart-
ments and Regional/Asstt.
Regional Development Com-
missioner for Cement Industry
of the concerned regions.

The concemed Food and Civil
Supplies Secretaries of the
States, were requested to
render assistance to the State
consignees for the recovery of
of levy short-fall.

The shortfallin levy supplies is
reviewed regularly and meet-
ings have been held periodi-
cally with some of the major
defaulting cement producers
andthey are pressed for clear-
ance of the levy shortfall.

As a result of the constant fol-
low-up action, a quantity of
3,19,036 MT. has already been
liquidated and efforts are con-
tinuing for liquidating the bal-
ance quantities.
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Stoppage of Lucknow-Varanasi Pas-
senger at Mani Halt (Jaunpur)

1158. SHRI YADVENDRADATT: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether stoppage of Lucknow-Var-

anasi passenger train at Mani Halt in district
Jaunpur has been cancelled;

(b) if so, the reasons therefor; and

(c) whether Government propose to
restore stoppage of this train at Mani Halt?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) Yes, Sir.

(b) and (c). Yes, Sir, it is being provided
with immediate effect.

Extension of Varuna Express upto
Kanpur

1159. SHRIMAT!I SUBHASHINI ALLI:
Willthe Minister of RAILWAYS be pleasedto
state:

(a) whether there is any proposal to
extend the Varuna Express running between
Banaras and Lucknow upto Kanpur;

(b) i so, when; and

(c) it not, the reasons therefor?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) No, Sir.

(b) Does not arise.
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(c) The train will lose its intercity char-
acter between Varanasi and Lucknow.

improvement in Navigational Facllities
at Alrports

1160. SHRIBANWARILAL PUROHIT:
Will the Minister of CIVIL AVIATION be
pleased to state: ’

(a) whether Government have effected
improvements in the navigational facilities
and instaliation of Instrument Landing Sys-
tem (ILS) at different airports in the country;

(b) if so, the details and the amount
spent at each airport during the last two
years to improve the navigational facilities
and ILS system;

(c) whether Government propose to
further improve the navigational facilities at
all airports in the country; and

(d) if so, the details in this regard?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) Yes, Sir.

(b) A statement is given below.
(c) Yes, Sir.

(d) The facilities at airports including
navigational are constantly modernised and
upgraded in a phased manner either by
replacement or by provision of new facilities
depending upon the requirements projected
by the airlines, availability of resburces, land
etc. This is done in consultation with the
users and regulatory authorities.





